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*232. ¢

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government have
taken any measures recently for the
elimination of administrative delays
and inefficiency in Government De-
partments;

(b) if so, the nature thereof;
(¢) whether the Prime Minister

also recently issued some directive in
this regard; and

(d) if so, its contents and
action taken thereon?

the

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
(a) to (d). A statement is laid on
the Table of the House. [Placed in
Library, see No. LT-3903/65].
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